E Central Administrative Tribunel
A Calcutta Bench
OA Nc.1359/9€ . 1£-1-2003
) Present : _Hen'Ble Mrs Lakshmi Swarinathan, Vice-Chairman(J)
Hen'ble Mr.S.Biswas, Member(A)
Suritra Samanta & ancther
_Vs-
' S.E. Rly
' For the applicants br.A.Chakratorty
Fcr the recpondents Mr.S.Chcudhury
ORDER
Hon'ble Mrs Lakshmri Swaminathan, Vice Chairman (J) :
Heard tcth the learned ccunsel. At the outset, the .
learned counsel for the applicent subrits that he has
inadvertently critted a reference issued by the Rly Board cn 14-
3-97, when this OA was pehding. Under the circurstances, he
prays fcr permissicn tc withdraw this OA and file representation
befcre the competent authority for consideraticn cf the
applicants cases.
In view of ahcve submissions, the OA is disposed cf as
. withdrawn. Nc orders as tc cests. —
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